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Notification No. G.S.R. 931 in Gazette
of India dated the 20th November,
1982. '

(viii) Ths Indian Administrative Ser-
vice (Fixation of Cadre  Strength)
Tenth Amendment Regulations, 1982
published in Notification No. G.S.R.
932 in Gazette of India dated the 20th
November, 1982.

(ix) The Indian Administrative Ser-
vice (Pay) Ninth Amendment Rules,
1982 published in Notification No.
G.S.R. 933 in Gazette of India dated
the 20th November, 1982.

(x) The Indian Administrative Ser-
vice (Fixatipn of (Cadre Strength) Ele-
wiith Amendment Repgulations 1982
published in Notification No. G.S.R.
957 in Gazette of India dated the 4th
wocember, 1982.

(xi) The Indian Administrative Ser-
vice (Pay) Tenth Amendment Rules,
1982 published in Notification No.
G.S.R. 958 in Gazette of India dated the
4th December, 1982.

(xii) The Indian Police Service (Fix-
ation of Cadre Strength Sixth Ameid-
ment) Regulations, 1982 published in
Notification No. G.S.R. 971 in Gazette
of India dated the 11th December,
1982,

(xiii) The Indian Administrative Ser-
vice (Fixation of Cadre Strength)
Amendment Regulations, 1983 publish-
ed in Notification No. G.S.R. 17(E) in
Gazette of India dated the 10th Janu-
ary, 1983,

(xiv) The Indian Administrative
Service (Pay) Amendment Rules, 1983
published in Notification No. G.S.R.
18(E) in Gazette of India dated the
10th January, 1983.

(xv) The Indian Forest Service (Fix-
ation of Cadre Strength) Amendment
Regulations, 1983 published in Notifica-
tion No. G.S.R, 24 (E) in Gazette of
Imdia dated the 12th January, 1983.

(xvi) The Indian Administrative Ser-
vice (Pay) Amendment Rules, 1983 pub-
lished in Notification No. G.S.R. 25(E)
Gazette of Inodia dated the 12th
Januvary, 1983.

[Placed in Library. See Ne. LT—
5783/83].

(4)(1) A copy of the Annual Report
(Hindi and Englsh versions) of the
Indian Institute of Public Administra-
tion, New Delhi, for the year 1981-82
along with Audited Accounts,

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment o the working of the Indiam
Institute of Public Administmation, New
Delhi, for the year 1981-82,

[Placed in Library. See No. LT—
5784 /83] '

ANNUAL REPORT OF AND REVISION ON

THE WORKING OF COMPUTER MAINTE-

NANCE CORPORATION LTD., SEMI-CONDUC-
TOR COMPLEX LTD. FOR 1981-82

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
(SHRI M. S, SANJEEVI RAO): 1 beg te
lay on the Table a copy each of the iol-
lowing papers (Hindi and English versions)
under sub-section (1) of section 619A of
the Companies Act, 1956:—

(1) (i) A statement regarding Review
by the Government om the workiag of
the Computer Maintenance Corporation
Limited, for the year 1981-82.

(ii) Annual Report of the Computer
Maintenance Corporation Limited, for
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t.h.t; yoar 1981-82 along with Audited
Accounts and the comments of the
Comptroller and Auditor General there-
on.

[Placed in Library. See No. LT—
5785/83)
(2)(i) A statement regarding Re-

view by the Government on the working
of the Semiconductor Complex Limited,
for the year 1981-82.

(ii) Annual Report of the Semicon-
ductor Comples Limited, for the year
1981-82 along with Audited Accounts
and the comments of the Comptroller
and Auditor General thereon.

[Placed in Library. See No. LT—5786/
R3].

WiLp Lirt AMENDMENT RULES, 1982

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ENVIRONMENT
(SHRI DIGVUAY SINH): I beg to lay
on the Table a copy of the Wild  Life
(Transactions and Taxidermy) Amend-
ment Rules, 1982 (Hindi and English
versions) published in Notification No.
G.S.R. 770(E) mn Gazette of India dated
the, 22nd December, 1982 under sub-section
(2) of section 63 of the Wild Life (Pro-
tection) Act, 1972.

| Placed in Library. See No. LT—5787/
83].

12.16 hre
COMMITTIEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

Firry-THIRD REPORT

SHRI G. LAKSHMANAN (Madras
North): Sir, T beg to vresent the Fifty-
thitd Report (Hindi and English versions)
of the Committee on Privale Membery’
Bills and Resolutions.

1217 hrs,
IMRr. DEeruTy-SPEAKER in the Chair]

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

REPORTED COLLAPSE OF SOME DDA FLATS
AND SCHOQL BUILDINGS IN DELHT,
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH):
Mr. Speaker, Sir. On 20-8-1982 a portion
of a building under construction in Mayur
Vihar developed cracks and some portions
gave way. To avoid danger to human
life and workmen in and around this area
and for the safety of the structure half
of the block was pulled down. Inquiry
conducted into this revealed that it was
mainly due to improper drainage around
the buildings which resulted in develop-
ment of cracks in the walls. The work of
reconstructing building had been under-
taken by the contractor, who also accepted
the responsibility for the faillure. The work
of reconstruction has since been completed.

2. On 7-11-1982, the RCC roof and
floor of a portion of one unit out of 64
houses which were under construction in
Greater Katlash-I, collapsed resulting in
the death of one person and injuries to
two, The officers of the DDA under-

whose supervision the work was’
carried out, wers transferred and
departmental action initiated. The

question of penalising the contractor has
also been taken up, The inquiry conduct-
ed into this incident revealed that the
collapse occurred due to inadequate design
and poor-quality of mortar. The collapsed
portion is being reconstructed after taking
necessaly strengthening measures,

3. In another incident portion of a
block (No. C-2) of a four-storeyed MIG
housing pocket in Vikaspuri collapsed on
28-12-82 while the work was in progress.
Some further portion came down on
30-12-82. There was no loss of life. Im-
mediately after this mishap, an Expert
Commitiee was constituted to inquire into



